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Mr. S. K. Ojha, Ld. Counsel 
the matter has become infructuous. 

In course of hearing, Mr. S. K. Ojha, Ld. Counsel, points out 
that the applicant by efflux of time has already joined at the 
transferred place of posting. In view of this, the 0. A is 
disposed of having become infructuous. 
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